L REN L DENT . i N M ;
belonging 1o BIHAR VIDHAN SABHA, 08 BETTIAH ... Widhan Parf
detials of the assets | immeovable, movable, bank balance. ete. ) of myself, i spouse and dependants”

Declaration of Asseta and Linbilitics

(A) Details of movable assets
{Assels in joint name indicating the extent of joint ownership will aslo have to be given.)

Sr.

Year-2010-2011

ssonfdavgherrwife of . LATE DURGA PRASAD, ... veoodgd 52 vears
onstiteney/Party,., . BHARTIYA JANTA PARTY give hersin below the

a Spise [he=paiydant-1 Nependent-3
Ma, Deseriping Self Mame {5) Maume s Ete. Mumw
(L bl 1303372=00 RUPEES NIL M1l HIL il
Edepirsits in Danks, fnmnginl |01 TATE BANK OF INDIAPATHA |BIHAR VIDHAR MARDAL BRANCHE AT 1055463140
irstitution gnd Men-Bading DEPOSITE AMMOURNT RS, ZH1.971=52 (P TO DATE-22 82 20 1)
Finanial Companics (20 STATE BANK OF INDEA (A LR ) BETTIAN ACOUINT 501 11806001 535
DEPOEITE AMMOUNT RS 2, 1431230 {LFT0 DATE X3 2011,
L3P CENTRAL HARE OF INTIA BETTIAH AT M- 55 - 21259
DEFOSITE AMMOUNT RS 22,066=0HUPTO DATE 22 12.2011)
{iil (4] LIMHI AANE OF INDIABETTIAH AT MO, ST2402010001303 ML NIl L MIL
DIEFCSITE AMBGOUNT RS |2 52700 (UFT0 DATE 52122001
13T HIZFC BANK LT BETTIAH S0 16481 930005737
DEPCEITE AMMOUNT RS 21 0=0MUFT0 DATE 22 122001
Eanils Debenlsses and Shares)
i Cimpmies
L HIL NiL I ML i
Cither Financasl natibations, 11 POST OFFICE LALBAZAR HE  TIAM R 7300 PERMONTH AT ROLI5] &)
M4 S, Postal Savings, LIC DEFOSITE AMMOUNT RS |2 00U FTO DATE 20112010
Policies. cic (21 RELIAMCE MUTTIAL FUMDFCLTT 308 LR PER MOSTH RS, 3000
DEFOSITE AMMOUNT RS 2000=00 (LIFTO DA TE 30001 3311
1531 BELIANCE GOLT FUNDEALP | PER MONTHS RS, 200000
DEFOISITE AMMOUNT RS 2000=00 (UPTO DATE 30001 2011}
{iv 1) L 10 OF INCA LT, BOLICY B0 53773277 SUBM INSUED ARBOUNT HS 200000 03 MIL ML mil WL

(515 B1 LIFE INSURANCE POLICY HO-H0A336105 SUM INSLIED ABMMOUNT RS 260,000 00
GIEALAL ARLIANE LIFE INSURANCE BOLICY MO -00R0IR55 SLR INSLEY ART TLHT S,
MR BT TRY

T ECHCL FROCAUILTIAL LIFE C4SURANCE POLICY MOL- GR4S4603T SLIM INSLIED AMMOLINT RS
00,0440 (4]
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sl St . Spoase Despondangs | ; Depenident-3
[reseription Sel i endani-2 Mamss |
Mo, pt elf Mame {5) Mame g Fae, Mame
Motor Vehicles (details of  [SOORPID, MEM, VLE, HANK, REQ. ROLHRIPB-1713
Bl cic ) MANUEACTURTHG N YEAR-2010
(L] MIL NIL NIL HIL
Jengllen: {give Deculs of
weight 2 Valuc) GUHLD 475 GRAMOCURRENT VALLE RS -299 20000 SILYERY 500 GRAM, CURRENT YALUES RS
THELH
(] CURRENT VALUE (GOLDM SILVERS KRS, 103826000 - A _—
Wikach, = priveess b e Mather Ttk on marnage cenesersey and v faber low and mether i low S
Oeher aasels, Soch as values OF
[T AT s Y Witking five L cow aml Beoe hcalfs
(Vi) MIL NIL MIL il

Bote: Walue of Bonds'shanesDebentines &5 per the latest mirkiel value i Stock Excherge in respect of lisled comparies and as per books in the case of non listed comgenies ghould e give
Drepertlinit hoe means & person substamincally dependent an the income of the compaoyes
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ceelails of mmmenable essets

| Mate Properies i joint owncrship indicating the sarten of jemt ewoerslip will alss Bave o be indicare)

sr Spmise Despandam-1 Ehependen-3
inth Self : ! t- "
Mo, Description Mg £5) Blnit Repemiinied Neme | < g
Aggrculiural Limd Locatson
[£3]
- |Burver Number (5) N i N
4 i .
L] Evperit Taal) il NIL N Nt MIL
Mbemisuresitery )
LATTEY .
M- Apricullaral Land
Larzatian (5} Survey number
fity |51 Esent (Toesd MIL mll ML MIL Nl
tleamarement ) curenl markes
Vit
Détding (Commercial And  [SUPRIVA CHLMAR RCAD (RS TLLA BETTINH HR 191 W N, 22
sesidentaly Loacotion (=) AREA-2024 SEFARE FLET
o | Farveyidoes Mamber (5) CURBENT MARKET WALUE {LAND: AND BUILDENG 5 APPOX RS 945500000
It Teatal Nisairesetih Hi NIL NI MIL
Current ket vabae
Hiuses Aparirments, Bic, [HUSHARIY SHART: JGGACHEA, HOWRHA AT KDEATA, 1N WEST RERUAL ARLS 1R SOUARE
Laocatiom {5} [FEET
v pensent { Total Masauremeng)  [CUERENT MAKREKT VALUE [LAMD AN BUILDING) AFPOX RS, L2 D00=05
-—— .
FCurrend marke value il
ohir soch as ierest m [LFN.F, Bore Riffle, (MALIE BN INDIAK ODINMARCE FACTORY ) 315 LIC B0 - 100E TOWH P &
mrenerty | BETTLAH
CURRENT WALLE RS, M361=00
vl 1P DORE ASSNT PISTOL (MADE IN INDIAK QDINANCE FACTORY) —_— _—
— _——

b

LIS BI0L- 10005 TOAWH 5. BETTIAH
CELEYERD IN NGV 201 |
CLRREWT VALUE RS, B350

Give herein belesw che details of my liahilitiesiover ducs 10 puhlic finaseial swlmutin arvernmen s i
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Sr. NG Desermption Mamie & acdress of Bank/Finaicial Instiuones {5) Anm":r gugtancig
ADVANCE CARLOAN S13] El:'l"l'lﬁ.H {A.D.‘J] BETTIAH Tt
1 (i) Loaing from Banks AT WO, 3119560005 R 3.82.%905.00
(1) Loans from financial instituions T
(111 Gevernment Dues
(a) dues o depspments dealing witta
Government accommodation ML
(h) dues to departments dealing with supply of waier —-
(e ) dues to departments dealing with supply of alactvo diy )
(4} dues o depaiments dealing with Telephoncs —
(e} Other dues, Pany {(UNSECURED LOAD) DETAILS IN MY INCOME TAX-RETURMN FILED AMALISSES 20010-11 Rs. 152685600
[T} dues o departments dealing with Govenment tr-sport
(incleding a rereft and hall = opters) b
(i) Inceme Tax cleding surchange Ao mdicals e ssessment
{hy vear upto which income Tax Retuen filed, Give Also Permanent | INCOME TAX RETURN FILED UETO ASSESSMENT YEAR 201011

Account Mumber (FFN) PAN CARD MNO. AEIFDIIIOE
(1) Wealth Tax (Also indicate the Assessment year- wplo which
Wealth Tix Fetem filed ==
[iii} Sales Tax (Only in case of Proprietary business) - =
(%) Property Tax i .
1 hereby declare that the above details true to the bast of my knowledge and belief

PlaeE: o Sl B il $igrlﬂturc...@'?‘r.‘.‘f‘}’}...s;f.ﬂ ............................. A S (I

Date. 28 221 LY B o R D s R e R e

oS IREREY - s e ey 08-BETTTAH, BIHAR VIDHAN SABHA

Aadress, LAL BAZAR, NEAR POWER HOUSE, BETTIAH, WEST CHAMPARAN

Mote: Please sign eact page of the declarasiion.
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